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MINISTRY OF RAILWAYS
(METRO RAILWAY, KOLKATA)
NOTIFICATION
Kolkata, the 2nd September, 2020.
S.0. 2982(E).—WHEREAS, the lands, buildings, streets, roads or passages or the

right of users or right in the nature of easement therein, specified in the Schedule, are
required for the purpose of construction of New Town Maintenance Depot of New Garia —

Dum Dum Airport Metro project and other works connected therewith in the metropolitan
City of Kolkata;

AND WHEREAS, the Central Government is satisfied that such requirement of
lands, buildings, streets, roads or passages or the right of users or easement therein are

require for public purpose;

AND WHEREAS, the plan bearing drawing number RVNL/KOL/METRO/DEPOT
NG-DUM DUM/1/2020 of the area specified in the Schedule, is available for inspection in
the office of the competent authority at 39/1, Rash Bihari Avenue, (1* Floor), Kolkata-
700026;

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of
section 7 of the Metro Railway(Construction of Works) Act,1978 (33 of 1978), the Central
Government hereby declares its intension to acquire the lands, buildings, streets, roads or

passages or the right of users or right in the nature of easement therein, as specified in the
Schedule;

Any person interested in the said lands, buildings, streets, roads or passages or the
right of users or easement therein, as mentioned in the Schedule may, within twenty one
days from the date of publication of the substance of this notification, object under sub-
section (1) of section 9 of the said Act to such acquisition. The objection, if any, may be
forwarded to the Competent Authority in writing and shall set out the grounds thereof, and
the Competent Authority shall give the objector an opportunity of being heard either in
person or by a legal practitioner and may, after hearing such objection and after making
such enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or

disallow the objections.

Any order made, by the Competent Authority under Sub Section (2) of Section 9 of
the said Act shall be final.

[F. No. MRTS/W-90/49B/LA/Pt.-111]
DEVINDAR KUMAR, Chief Engineer/Con
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ANNEXURE-1

LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO
DUMDUM AIRPORT

Land Reforms

Area to be

Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
Survey Dag No. square meter
(1) 2) (3) “4) Q) (6)
1. Mouza- Jagadishpur, Land North-
Jurisdiction 1033- Mouza- Bhatenda, Jurisdiction
list No-27. Re;f}(;rrrrrllsgag Part 960.174 | 1ist No- 28, Permanent
Thana- Rajarhat,
District- 1038 %— o .
North 24 Pareanas T - ouza- Dharsamoktarpur, T
g ditto Part 676.137 Jurisdiction list No- 26, ditto
. 1029- East- .
- ditto - Part 178237 | Nouza- Dharsamoktarpur, ditto
Jurisdiction list No- 26,
. 1343- .
- ditto - 86.004 - ditto -
o Part Mouza- Kalaberia, Jurisdiction o
list No- 30,
- ditto - 1040- 1118.100 , - ditto -
Part Mouza- Basina,
Jurisdiction list No- 31,
- ditto - 1043- 202.622 - ditto -
Part West-
Mouza- Rekjuani, Jurisdiction
- ditto - IS:rlt' 89.903 | list No- 13. - ditto -
- ditto - 13:3{ 1743.323 - ditto -
- ditto - 13:2' 1013.716 - ditto -
- ditto - 13:2' 202.657 - ditto -
- ditto - 13:5' 245.764 - ditto -
- ditto - 1o 555.125 - ditto -
- ditto - 1922 433.086 - ditto -
- ditto - P 374.667 - ditto -
- ditto - ol 202.333 - ditto -
- ditto - o 343.266 - ditto -
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LAND SCHEDULE FOR PRIVATE LAND

ANNEXURE-1

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO

DUMDUM AIRPORT
Land Reforms Area to be
Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
Survey Dag No. square meter
(1 2 (3) ) (5) (6)
Mouza- Jagadishpur, Land North-
Jurisdiction 1051- Mouza- Bhatenda, Jurisdiction
ReformsDag 2389.111 i Permanent
list No-27, Number Part ist No- 28,
Thana- Rajarhat,
District- South-
North 24 Parganas - ditto - 1050- 0.017 | Mouza- Dharsamoktarpur, - ditto -
Part Jurisdiction list No- 26,
- ditto - 1052- 1969.160 | East- - ditto -
Part Mouza- Dharsamoktarpur,
Jurisdiction list No- 26,
- ditto - lf(’)af:t_ 308.711 | Mouza- Kalaberia, Jurisdiction - ditto -
list No- 30,
) 1054- Mouza- Basina, .
- ditto - Part 11485 | yurisdiction list No- 31, - ditto -
: 1058- West- ;
- ditto - Part 1824.661 | Niouza- Rekjuani, Jurisdiction - ditto -
list No- 13.
- ditto - 1059- 1697.686 - ditto -
Part
- ditto - 1056- 1573.979 - ditto -
Part
- ditto - o 954210 - ditto -
- ditto - 749- 303.032 - ditto -
Part
- ditto - 750- 4.466 - ditto -
Part
- ditto - 751- 15.265 - ditto -
Part
- ditto - 752- 11.320 - ditto -
Part
- ditto - Zf;rt 693.350 - ditto -
- ditto - F7SEL 2873.246 - ditto -
- ditto - FE‘E'L 849.833 - ditto -
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ANNEXURE-1

LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO
DUMDUM AIRPORT

Land Reforms

Area to be

Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
square meter
Survey Dag No.
(1 2 (3) ) (5) (6)
Mouza- Jagadishpur, Land 741- North-
Jurisdiction ReformsDag 1982.944 | Mouza- Bhatenda, Jurisdiction Permanent
FULL .
list No-27, Number list No- 28,
Thana- Rajarhat,
District- - ditto - 742- 2468.563 | South- - ditto -
North 24 Parganas FULL Mouza- Dharsamoktarpur,
Jurisdiction list No- 26,
- ditto - 746- 391.346 - ditto -
Part East-
Mouza- Dharsamoktarpur,
_ ditto - 745- 108.068 | Jurisdiction list No- 26, _ ditto -
Part
Mouza- Kalaberia, Jurisdiction
- ditto - 744- 74711 | list No- 30, - ditto -
Part
Mouza- Basina,
- ditto - 743- 64.186 | Jurisdiction list No- 31, - ditto -
Part
West-
- ditto - 734- 0.245 | Mouza- Rekjuani, Jurisdiction - ditto -
Part list No- 13.
- ditto - 735- 823.574 - ditto -
Part
- ditto - 736- 433.803 - ditto -
Part
- ditto - 737- 616367 - ditto -
Part
- ditto - 738- 1537.794 - ditto -
FULL
. 703- .
- ditto - Part 1949.809 - ditto -
- ditto - 701- 283278 - ditto -
FULL
. 700- .
- ditto - FULL 161.873 - ditto -
- ditto - 698- 1740.135 - ditto -
FULL
- ditto - 697- 1942.476 - ditto -
FULL
- ditto - 696- 564.931 - ditto -
Part
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ANNEXURE-1
LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO

DUMDUM AIRPORT
Land Reforms Area to be
Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
square meter
Survey Dag No.
ey 2 (3) ) (5) (6)
Mouza- Jagadishpur, Land 695- North-
Jurisdiction ReformsDag Part 378.397 | Mouza- Bhatenda, Jurisdiction Permanent
list No-27, Number list No- 28,
Thana- Rajarhat,
District- - ditto - 691- 44.145 | South- - ditto -
North 24 Parganas Part Mquzg- ].)har.samoktarpur,
Jurisdiction list No- 26,
- ditto - 692- 1.993 - ditto -
Part East-
Mouza- Dharsamoktarpur,
- ditto - 688- 430.085 | Jurisdiction list No- 26, - ditto -
Part
Mouza- Kalaberia, Jurisdiction
- ditto - 687- 549.425 | list No- 30, - ditto -
Part
Mouza- Basina,
- ditto - 686- 719.009 | Jurisdiction list No- 31, - ditto -
Part
West-
- ditto - 669- 1737.338 | Mouza- Rekjuani, Jurisdiction - ditto -
Part list No- 13.
- ditto - 668- 1038.827 - ditto -
Part
- ditto - 667- 894.942 - ditto -
Part
- ditto - 666- 930.770 - ditto -
FULL
- ditto - 665- 1740.135 - ditto -
FULL
- ditto - 664- 445.151 - ditto -
FULL
- ditto - 663- 242.810 - ditto -
FULL
- ditto - 662- 1294.984 - ditto -
FULL
- ditto - 661- 1456.857 - ditto -
FULL
- ditto - 660- 3358.865 - ditto -
FULL
- ditto - 659- 566.556 - ditto -
FULL
- ditto - 658- 809.365 - ditto -
FULL
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ANNEXURE-1
LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO

DUMDUM AIRPORT
Land Reforms Area to be
Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
square meter
Survey Dag No.
(1) 2) (3) “4) 5) (6)
Land
Mouza- Jagadishpur, ReformsDag 657- 445.151 | North- - ditto -
Jurisdiction Number FULL Mouza- Bhatenda, Jurisdiction
list No-27, . 656- list No- 28,
Thana- Rajarhat, - ditto - FULL 971.238 Permanent
District- South-
North 24 Parganas . 655- Mouza- Dharsamoktarpur, .
- ditto - 566.556 | Jurisdiction list No- 26, - ditto -
FULL
654 East-
- ditto - b rt- 687.960 | Mouza- Dharsamoktarpur, - ditto -
a Jurisdiction list No- 26,
- ditto - ?’Sait- 665.506 | Mouza- Kalaberia, Jurisdiction - ditto -
list No- 30,
- ditto - %52; 702.771 | Mouza- Basina, - ditto -
Jurisdiction list No- 31,
- ditto - %5;3; 171.793 | west - ditto -
Mouza- Rekjuani, Jurisdiction
. 651- list No- 13. .
- ditto - 536.658 - ditto -
Part
- ditto - 646- 361.217 - ditto -
Part
- ditto - 645- 890.302 - ditto -
FULL
- ditto - 644- 1618.730 - ditto -
FULL
- ditto - 643- 1861.540 - ditto -
FULL
- ditto - 642- 930.770 - ditto -
FULL
- ditto - 641- 566.556 - ditto -
FULL
- ditto - 640- 6313.047 - ditto -
FULL
: 639- .
- ditto - FULL 1173.579 - ditto -
- ditto - 638- 1659.198 - ditto -
FULL
- ditto - 637- 1294.984 - ditto -
FULL
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ANNEXURE-1
LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO

DUMDUM AIRPORT
Land Reforms Area to be
Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
square meter
Survey Dag No.
(D @) 3) “4) ®) (6)
Land
Mouza- Jagadishpur, ReformsDag 636- 1618.730 | North- - ditto -
Jurisdiction Number FULL Mouza- Bhatenda, Jurisdiction
list No-27, list No- 28,
Thana- Rajarhat - ditto - fi‘ 44.935 - ditto -
> a
District- South-
North 24 Parganas . 634- Mouza- Dharsamoktarpur,
- ditto - Part 61.875 | Jurisdiction list No- 26, Permanent
633 East-
- ditto - P rt- 6694.148 | Mouza- Dharsamoktarpur, - ditto -
a Jurisdiction list No- 26,
- ditto - 632- 2630.436 | Mouza- Kalaberia, Jurisdiction - ditto -
FULL .
list No- 30,
: 631- . :
- ditto - FULL 1294.984 | Mouza- Basina, - ditto -
Jurisdiction list No- 31,
- ditto - Féég'L 1699.667 | West- - ditto -
Mouza- Rekjuani, Jurisdiction
. 629- list No- 13. .
- ditto - 445.151 - ditto -
FULL
- ditto - 628- 687.960 - ditto -
FULL
- ditto - 627- 2509.032 - ditto -
FULL
- ditto - 626- 1345310 - ditto -
Part
- ditto - 625- 1780.603 - ditto -
FULL
- ditto - 624- 482.198 - ditto -
Part
- ditto - 621- 293372 - ditto -
Part
- ditto - 226- 1770.398 - ditto -
Part
- ditto - 227- 2587.614 - ditto -
Part
- ditto - 225- 2005.947 - ditto -
Part
- ditto - 220- 1052.175 - ditto -
FULL
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ANNEXURE-1
LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO

DUMDUM AIRPORT
Land Reforms Area to be
Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
Survey Dag No. square meter
(1) 2) (3) “4) 5) (6)
Mouza- Jagadishpur, Land North-
Jurisdiction ReformsDag 221- 890.302 | Mouza- Bhatenda, Jurisdiction - ditto -
list No-27, Number FULL list No- 28,
Thana- Rajarhat,
District- - ditto - 222- 971.238 | South- - ditto -
North 24 Parganas FULL Mquzg- ].)har.samoktarpur,
Jurisdiction list No- 26,
- ditto - 219- 1052.175 - ditto -
FULL East-
)18 Mouza- Dharsamoktarpur,
_ ditto - B Jurisdiction list No- 26,
ditto FULL 1173.579 Permanent
Mouza- Kalaberia, Jurisdiction
- ditto - 217- 2185.286 | list No- 30, - ditto -
FULL
Mouza- Basina,
- ditto - 216- 607.024 | Jurisdiction list No- 31, - ditto -
FULL
West-
- ditto - 212- 1659.198 | Mouza- Rekjuani, Jurisdiction - ditto -
FULL list No- 13.
- ditto - 210- 1133.111 - ditto -
FULL
- ditto - 211- 1254516 - ditto -
FULL
- ditto - 208- 971.439 - ditto -
Part
- ditto - 209- 131.270 - ditto -
Part
. 207- .
- ditto - Part 1245.986 - ditto -
- ditto - 205- 971.238 - ditto -
FULL
- ditto - 204- 1861.540 - ditto -
FULL
- ditto - 203- 319.695 - ditto -
Part
- ditto - 201- 321.200 - ditto -
Part
- ditto - 200- 82.240 - ditto -
Part
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ANNEXURE-1

LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO
DUMDUM AIRPORT

Land Reforms

Area to be

Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
Survey Dag No. square meter
ey 2 (3) ) (5) (6)
Mouza- Jagadishpur, North-
Jurisdiction Land Mouza- Bhatenda, Jurisdiction
: an list No- 28,
lTlit No-%:,. o ReformsDag 1578.262 - ditto -
ana- Rajarhat, Number
District- 213- South-
North 24 Parganas FULL Mouza- Dharsamoktarpur,
Jurisdiction list No- 26,
- ditto - FZI}EL 647492 | p o - ditto -
Mouza- Dharsamoktarpur,
 ditto - le} fi 526.087 Jurisdiction list No- 26,  ditto -
3 Mouza- Kalaberia, Jurisdiction
FULL list No- 30,
- ditto - 2873.246 ) - ditto -
Mouza- Basina,
Jurisdiction list No- 31,
. 224- West-
- ditto - FULL 366.556 | Nfouza- Rekjuani, Jurisdiction | T ermanent
list No- 13.
- ditto - 238- 392.521 - ditto -
Part
- ditto - 193- 1052.175 - ditto -
Part
- ditto - 179- 50.525 - ditto -
Part
- ditto - 191- 440.048 - ditto -
Part
- ditto - 192- 242.810 - ditto -
Part
- ditto - 188- 262.804 - ditto -
Part
- ditto - Flgi'L 242.810 - ditto -
- ditto - 195- 336.002 - ditto -
Part
- ditto - Flglfi 445.151 - ditto -
- ditto - Fll?Z'L 364.214 - ditto -
- ditto - 198- 324.806 - ditto -
Part
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ANNEXURE-1

LAND SCHEDULE FOR PRIVATE LAND

SCHEDULE OF PRIVATE LAND TO BE ACQUIRED IN CONNECTION WITH CONSTRUCTION OF PROPOSED
MAINTANANCE DEPOT AT RAJARHAT-NEWTOWN FOR METRO RAILWAY LINE BETWEEN NEW GARIA TO
DUMDUM AIRPORT

Land Reforms

Area to be

Serial Mouza and Jurisdiction /Revisional acauired in Boundary of Land Nature of
No. list No. Settlement/Cadastral d Y Acquisition
square meter
Survey Dag No.
1 2) (3) “) (5) (6)
Mouza- Jagadishpur, North-
Jurisdiction Mouza- Bhatenda, Jurisdiction
list No-27, list No- 28,
Thana- Rajarhat,
District- South-
North 24 Parganas Mquzg- ].)har.samoktarpur,
Jurisdiction list No- 26,
East-
Mouza- Dharsamoktarpur,
Land Jurisdiction list No- 26,
ReformsDag 3581.327 - ditto -
Number Mouza- Kalaberia, Jurisdiction
list No- 30,
Mouza- Basina,
Jurisdiction list No- 31,
West-
Mouza- Rekjuani, Jurisdiction
199- list No- 13.
Part
- ditto - 901- 45927 - ditto -
Part
. 704- .
- ditto - Part 3156.524 - ditto -
- ditto - 705- 3561.206 - ditto -
FULL
. 706- .
- ditto - FULL 1254.516 - ditto -
. 707- .
- ditto - Part 956.194 - ditto -
. 708- .
- ditto - Part 57.441 - ditto -
Area to be Acquired in Square Meter= 145900.175
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